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MV&Co
CHARTERED ACCOuNTANTS

F‐149,SHOP N0 2 PRASHANT VIHAR DELH:-1100●

■ヽ_た■Ref No Date

AUDITOR"S REPORTS

W. have audited the attached balance sheet o, AKHAND BHARAT S IAI tllTt, f-ta tnlT
FLOOR,DDA MtNt MARKET , SULTAN pURt,OELHt-110086 a5 at 3t'I.l!h 

'rlra 
.a. h.l

thc attachad lncome and Expenditure Account fo. the year ondad on ddt d Ho
aubroct to date and have to report thati

Wa have conducted our audit in accordance with auditing standardg gararaly tddaa b hdG
Tho36 rtandards require that we plan and perform the audit to obtaln ltrqt.!.. r.6r a-{a
whethor the financial statements are free of material misslatomait An ad Eaaaa
axamining on a test basls, evidence supporting the emount and dbcbtuta! h lha kaardll
atttaments. An audit also includes assessing the accounting principlar r|!!d &al atlt&aaa
oatlmates made by management as well as evaluating the oveEll flnancial alrtanlll Fladoar.
Wr bolieve that our audit provides a reasonable basis for our opinlon.

Wo have obtained all the information and exptanations subiect to non aacafoLit d tdr ral*a
book6 a6 mentioned in notes to account of these financial slatemGntr, uhEi a! h llt C ow
knowledge and beliofs were necessary for the purpose of oua audit:

b) ln ou, opinlon proper books of accounts as required by law hav. baaa fai t lta ..ch,
Bubiect lo above , so tar as it appea6Irom our examination of thc Boota a( Aacoad.

c) Th. Balance Sheet and lncome & Expenditure Account dealt with by 0 a rtFt r.. h
agroemant with books Of Accounts maintained.

Furthe. to our comments above, ln our opinion and to ths be6t of our ldonaaia aad
according to the explanation given to us the accounts 6ubieclto our otaqtr o, Er
r€caiving of aeceipts books as showr in notes to accounts otflnancld ataaara ,

h lhe case of Balance Sheet of the state of affairs of the society ar d r rift\ ,gtf -h arla
cala of lncome and exponditure account of the excess ol lncoma ovct aDai&It loa fi ,aatt.d.d thrt date.

Dat● :30r08′ 2011

Plac● :Delhi

For M V

(Chartered
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Akhand Bharat sama,PARTY

E‐ 14,First Flo● らDDA Mini Market

Near Water Tank,su:tanpuri

BALANCE SHEET
AS ON 31st,March,2011

‐ ●・俎

CAPITAI. ACCOUNT

GeneralReserve

Loans (Uabllttv)

Current U.bllldtt

328000

CURRENT ASSETS

Cash in Hand

Bank Aacounts

1015.∞

1024∞

1,24■∞

3,280 CC

Profit & Loss A/c

Openint Bal.ince

Current Perir)d

In terms of Ou? Saparate Report of
Date :

Place : Delhi

even d

(

3,280.00

嗣
Treasuu

FOR M.V●

3…

20mm

124蜘

LIAB:L:T:ES              AMOUNT(RS)     ASSETS                    
― IHItsl
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Akhand Bharat Samtt PARTY

E‐ 14,First Floorj DDA Mini Market

Near Water Tank,Su:tanpuri

forthe year ending 31st march′ 2011
Particulars

Gross Pront(70

Dired lncomes

3,171 00  0onation A/c

3,17100

Gross Profit b/f

Other Receipts

Bank lnterest

軍 7■00

3171∞

lndircct Ellcnsas
Convayance

Printint & Stataonary

Rent

Telephone

lCard

■1'1∞

54300
155000

110000

99300
25000

2400
24 ∞

軍●1∞4436 00 NetLoss

4436.00

Date i

Place: oelhi

ln terms ot Our Scparate Report of even date atta,: For Goswami Samaj Delhi (Ret.)
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AKHAttD BHARA■          
・ ζ``も

'SAMAJ PARTY,E…■4 FIRSrI.FL00R,DDA MINI
MARKET,suLTAN PURI,DELHI_

■■0086

National President

Vic6 president

General secretary

Secretary

T,easurcr

Joint Secretary

Yuva Morcha Prabhari

f,l.hila Morcha Prabhari

Natlonal Prabhari - Bihar

″Ⅲノ必
Prestdent

List of executive bodv

t RaLrshan Mahato

:. Surender prasad

i 1) Ajay

2) Chandrika prasad

:- 1) Mohamrnad Aslam
2) Gaya p€sad

3) Sanjeev Gupta

. 4) oev Ral

t 1) Ram Lal

:. l) Raltt Rarn pal

;. Vikram

:- Puspha Rani

:- Vinod Kumar KushwEha
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NOTE . SUMMARY OF SIGNIFICANT AGCOUNTING POLICIES
il.turo ot Activities
AKIIAND BIIARAI SAMAJ pARTy prov,des suppod to peopb rn btF..t h lufrla
, to help the poor people.

Basis otAccounting and p,esentation

The frnancial statements have been ptepared on an accrual basis.

Accounts Receivable

There are no Account Receivable.

investmonts

N● lnvesunent are made by the pany

肺 De"V

No Frxed assets are in the books as on 31'r March.2tr1l

Contributiohs
As per management, Contributions are cotk
the poriticar party ,a ar" book"d .. in*r"]"tud 

by authorized members ol [r tcLu tui 
'ts!6. 

,or

化潔請

AKHAND BHARArlnsAMAJ P▲ RTY,
E…■4 FIRST FL00R,DDA MINI

MARKET,suLTAN PuRI,DELHI_

ill-!'l
Treasurer

N、



‥

―

―

博

′

もヽЧ8.   ∫   ●

‐ Expenses Allocation

Ihff[,Ti;::it;i: 'arious 
prosrams and other activrties have been surxn rrrd n . hr.

Ertlm.t6s
The Feparaton of financral statements in c6nf^r6in, x-ra -^^^.._.,,rnd. roquires managem.n, u"t-","" 

"no 
llllmity wnh accounting princlPha trrE qa h |la

aiscro*,e" nc"o,o;iii;, ;;';"J*"""J,il:fli["# li:::i""ff:E." 
.pori,o ar rr

lncomo Tax Status
The Organization quatjfies as a tax_exe pt organization and therefore, has no ptovb blncome taxesis made
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